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BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Civil) No(s).30105/2010
M S SHI vV COTEX Petitioner(s)
VERSUS
TI RGUN AUTO PLAST P.LTD. & ORS. Respondent ( s)
(Wth prayer for interimrelief )
Date: 12/07/2011 This Petition was called on for hearing today.

For Petitioner(s)
M Vinay Kumar Garg, Adv.

For Respondent (s)
Ms. Jyoti Mendiratta, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Respondent No. 3 has been served. Acknow edgnent card
recei ved. No appearance for respondent No. 3. Service is
conpl et e. No further steps are required as submtted by
the contesting parties. Hence, place the nmatter before the
Hon' bl e Court, as per Rule.

(SUNI L THOVAS)
S Regi strar



